
_O_EEI_CE_O,F_THE_HBlN_CIPAL DISTRICT 8: SES_SI_O_NS_.ILTDGE-CUIVI-SPECIAL JUDGE ('RC,ACT]_(CBI)_
' ROUSE AVENUE COURTCOMPLEX. NEW DELHI.

ORDER

In super-session of all earlier orders, the following Committee is hereby
re-constituted at Rouse Avenue District Court Complex, New Delhi, consisting of the
following Judicial Officers/Members, with immediate effect:-

“Yifi ' "7'l=;I:r7i_1;71—> —'————77._7_77_7>.7__-___._ N. —— 7—;— _; __ __ ___ 7....__ ___ ___ ___ _T“ i "7 —— P‘ ii ~7W~~___ .1‘ . ‘~. .w..______
.No I arne of Committee [Name of the Judicial Officer/Member 'Pesigna1;ed As .

- _ _ "- '* ~ ' - " —— $=P—— MW ~;;~~~=2=:L'————a—e "ad
. . ll1 exual Harassment Ms. Deepali Sharma, Special Judge (PC Act), ACB Chairperson
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l E Ms. Aivincler Kaur, Senior Judicial Assistant, , Member
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. EC ' A , RACC. ‘

However, all the correspondence with the I-Ion’b1e High Court of Delhi, New Delhi shall be
routed through the undersigned.
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(Anju Bajaj Chandna)
Principal District & Sessions Judge

-cum-Special Judge (PC Act) (CB1),
Rouse Avenue Court Complex,

New Dell-u‘.
No.Comrnitte/Gaz./RACC/2025/4-‘l ‘ll/Q -—- S-5'78/C’! Dated AH .94 3.5’

Copy forwarded for information and necessary action to :- i -I-9-o
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The Principal District & Sessions Judge (I-lQs), Tis Hazari Courts, Delhi.
All the Judicial Officers, Rouse Avenue Court Complex, New Delhi.

,/4f The Website Comrnit'tee, Tis Hazari Court, Delhi
. The P.S. to the undersigned. ,

D_r. Kavita, Assistant Professor, Environmental Science, Mata Sundri College for Women,
University of Delhi, New Delhi-1 10002. -

7. Dr. Sadhna Gupta, Associate Professor,Department of Zoology, Dayal Singh Collage, University
of Delhi, New Délhi w.r.t. your letter dated 30.05.2024.

8. Ms. Arvinder Kaur, Senior Judl. Assistant, Copying Agency, RACC, New Delhi.
9. All the Branch In-charges, RACC, New Delhi.
10. The Executive Engineei'(Civil), PWD, RACC, New Delhi.
11. The Executive Engineer.(Electrical), PWD, RACC, New Delhi.
12. The Lockup In-charge, RACC, New Delhi.
13. The Police Chowki In-charge, RACC. New Delhi. | 
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Principal District 8: Sessions Judge
-cum-Special Judge (PC Act) (CB1),

Rouse Avenue Court Complex,
New Delhi.
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The Registrar General, High Court of Delhi, New Delhi.


